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Introduction

Welcome to Charity Organization website. Now we will
understand the procedure for making online entries in
Schedule I. 
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Information of Trust's Schedule I

Schedule I is the most important document amongst all other
documents maintained by the Charity Commissioner Office. All
information about the Trust are maintained in the prescribed form
of 28 columns and this information is required to be submitted in
different offices by the Trustees in cases such as loan from Bank,
Investment, sell and purchase of property, change in trustees etc.
All these entries are maintained in a large size Register. But now
these Registers are not in a good condition because they are
very old. So, it is very essential now to maintain your Trust's
entries in latest electronic record.

Office of the Charity Commissioner 
Government of Maharashtra 

www.taxguru.in



Note

Kindly note that on submission of Accounts online, the respective
District Office sends the User Id and Password on registered
email. With that User Id and Password, you can fill your Trust's
Schedule I online. Hence, it is mandatory to file your trust
accounts online so that you will have an access for making
Schedule I entries online.
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You will get the User Id 
from the respective 
District Office on 
registered e mail. 
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On clicking on the link 

received from the 

respective office, you 

can create your own 

password.
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Create your own password. 
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For Security reason, type 
figure, number seen on 
the screen, as it is.  
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Click on “SUBMIT”. 
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Firstly, move on to the 
charity organization 

website 
charity.maharashtra.gov.in 
and then click on “LOGIN”. 

charity.maharashtra.gov.in

www.taxguru.in



Office of the Charity Commissioner 
Government of Maharashtra 

Type the User name and 

Password in the box.
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For Security reason, type 

figure, number seen on 

the screen, as it is.  
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Click on “Login”. 
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Now you are on your 
Home Page. You can see 
your name on the Screen. 
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Click on “Trust Update”. 

www.taxguru.in



Office of the Charity Commissioner 
Government of Maharashtra 

Screen will display your 

Trust's Information. 
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Click on “ADD TRUSTEES”. 
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Fill the information in the 
square as per the latest 

accepted Change Report. 
 

www.taxguru.in



Office of the Charity Commissioner 
Government of Maharashtra 

Click on “SAVE”. 
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Fill information of your 
Trust in the square such 
as Objects, Trust creating 
document, Mode of 
Succession, Number of 
Trustees etc. 
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Click on “ADD MOVABLE 

PROPERTY”.
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Fill information of Trust's 
movable property in the 

square. 
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Click on “SUBMIT”. 
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Click on “ADD IMMOVABLE 

PROPERTY”. If trust as no 

Immovable property, then 

don’t click.  

www.taxguru.in



Office of the Charity Commissioner 
Government of Maharashtra 

Fill information of Trust's 
immovable property in the 

square.  

www.taxguru.in



Office of the Charity Commissioner 
Government of Maharashtra 

Click on “SAVE”. 
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Fill details of Annual 

Income in the square.
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Fill details of Annual 

Expenditure in the square. 

Also mention Remarks in 

“Remarks” box.
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While submitting the 

Accounts, information 

filled under 

communication details, 

can be seen on the 

screen.
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While making entries in 

Schedule I, if work is left 

incomplete, then click on 

“SAVE AS DRAFT”.
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After completion of 

entries, click on “SEND 

FOR VERIFICATION”.
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NOTE

Submitted information will be checked by the
Superintendent and the Assistant Charity
Commissioner and if necessary, they will make
corrections and finally register the entries in Schedule I
on the website. After such online entries, you can
online submit Change Report, Application for
permission to sell Trust's immovable property, loan
application etc. You can also see your Trust's old
record on the website.
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Your Trust's entries will be 
seen like this. You can take 
a print and can submit in 
any Government/Semi 

Government Office/Court. 
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Your Trust's entries will be 
seen like this. You can 
take a print and can 

submit in any 
Government/Semi 

Government Office/Court. 
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Your Trust's entries will be 
seen like this. You can 
take a print and can 

submit in any 
Government/Semi 

Government Office/Court. 
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T H A N K S
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